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REFERENCE TO  A  PRIOR PERMIS-
SION OF THE CHAIR FOR RAISING 
MATTERS FOR SPECIAL MENTION 
SHRI SANAT KUMAR RAHA (West 

Bengal): Sir, I am on a point of order. Sir, I 
came to your chamber at 10-30 A.M. today 
to raise a new issue in the House which was 
not discussed earlier. It related to the Wage 
Guideline Committee which had been set up 
by the Government of India in connection 
with ttie wage revisions of the electrical 
workers in different States. Sir, I was not 
permitted to raise this issue. I do not know 
what procedure is being followed in these 
matters. I would like to know the procedure. 
What are the subjects about which 
permission can be granted ? 

MR. CHAIRMAN: It depends upon the 
Chair's discretion and the importance of the 
subject. Therefore, that cannot be   discus*^d  
he*» 

REQUEST FOR A GENERAL DISCUS-
SION    ON    MATTERS   OF   PUBLIC 
IMPORTANCE    AND FAMINE    CON-
DITIONS 

MR. CHAIRMAN:  I will examine it. 

REFERENCE  TO   SCARCITY  CONDI-
TIONS PREVAILING IN ORISSA ON 

ACCOUNT      OF      DROUGHT      AND 
FLOODS 

SHRI L. MAHAPATRO (Orissa): Sir, the 
situation caused in Orissa by drought,   floods    
and food scarcity   is 

 


